Filing under clause (d) of sub-regulation (5) of regulation 31 of the IBBI (Liquidation Process) Regulations, 2016

Name of the Corporate Debtor:

Category of
stakeholders

~ Unpaid

insolvency

resolution
process costs

Summary of claims received

No. of claims

Amount (Rs.)

Last 5 digitof registration number: 11897

Summary of claims admitted

No. of claims

Amount (Rs.)

Amount of claims
under verification

Amount of claims
contingent claims

Axiomata Elevators Pvt Ltd Date of Commencement of Liquidation: 28-10-2022; List of Stakeholders as on Date: 28-10-2022; Name of IP: Mr. Renahan Vamakesan; Process Number: 1;

Details in annexure

NA

Liquidation costs
incurred till date

NA

Secured financial
creditors

0

0

NA

~ Unsecured
financial creditors

384682

384682

Annexure 4

Operational
creditors
(Workmen)

0

0

NA

Operational
creditors
(Employees)

NA

Operational
creditors
(Government
Dues)

3335444

3335444

Annexure 7

Operational
creditors (other
than Workmen,
Employees and

Government

Dues)

8936167

8377744

Annexure 8

Other
stakeholders, if
‘any (other than

financial creditors
and operational
creditors)

Total

500000

13156293

500000

12597870

Annexure 9



https://ibbi.gov.in//uploads/claims/2023-02-13 18:46:46-e362c21e83d62c0473653e491238aad7.pdf
https://ibbi.gov.in//uploads/claims/2023-02-13 18:46:46-fcf929b0582abf121792b4d237dcb223.pdf
https://ibbi.gov.in/uploads/claims/2023-02-13 18:46:46-a8db039284e0dacf533991225dfc872d.pdf
https://ibbi.gov.in/uploads/claims/2023-02-13 18:46:46-154d530f9fc583601b879af031b93198.pdf
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